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MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by the hon. Member, Shri Madan Rathore: Shri Jose K. Mani (Kerala), Shri
M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri
Haris Beeran (Kerala), Dr. John Brittas (Kerala) and Shri Rambhai Harjibhai
Mokariya (Gujarat).

The next speaker is Shrimati P.T. Usha- Request to amend DOPT Sports
Casual Leave Order dated 16.07.1985.

Need to amend the DOPT Sports Casual leave order dated 16.07.1985
SHRIMATI P.T. USHA (Nominated): Respected Chairman Sir, | want to express my
gratitude to various Ministries, Public Sector Undertakings and Departments of the
Central Government for prioritising sports quota recruitment. ... (/nz‘errupz‘/ons)...

MR. CHAIRMAN: One minute, ...(Interruptions)... Interest of the farmers is not served

by sloganeering or crocodile tears; maintain decorum. ..(Interruptions)... | know it.
..(Interruptions )... You are only politicising it. ...(Interruptions).. You do not want
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solution. ... (/m‘erru,oz‘/ons)... No, you do not want solution. Nothing is going on record.
..(Interruptions )... Kisan is your last priority. ...(Interruptions).. One minute, please
listen to me. Can you hear me? ...(Interruptions)... I8 &1 &1 X8 87 ...(ALT)...
Take your seat. Please go to your seat. | will tell you. ... (/m‘errupz‘/ons)... | will tell you
right now. What is this? Please take your seat. ...(Interruptions)... | will be forced to
name and make very strong comments. ...(Interruptions )... I& R I 81 &, I gl
P I BI? ...(FEYM)... SHT B 2 BI? ...(FEYM)... Nothing but drama,
..(Interruptions )... do not want drama. ... (Interruptions)... Yes, Shrimati P.T. Usha.

SHRIMATI P.T. USHA: Sir, | want to express my gratitude to the various Ministries,
Public Sector Undertakings and Departments of the Central Government for
prioritising sports quota recruitment. ... (Interruptions)..

MR. CHAIRMAN: Nothing else is going on record. ...(Interruptions)..

SHRIMATI P.T. USHA: It is heartening to witness the support extended to our
talented sports persons facilitating their inclusion in various Government
organisations. While acknowledging the positive steps taken, | would like to draw
your attention to a critical matter that requires consideration for continued benefit of
sports persons’ recruitment through sports quota. ... (Interruptions)..

MR. CHAIRMAN: | will take after this. ...(Interruptions).. Ask them to go back.
...(/m‘erru,oﬁons)... Ask them to sit on their seats; | will take it up after some time.
..(Interruptions )...

SHRIMATI P.T. USHA: The existing policy outlined in DoPT Office Order dated
16.07.1985 restricting Special Casual Leave to thirty days appears to be inadequate
for proper training and development of these athletes. ... (/nz‘errupz‘/ons)...

MR. CHAIRMAN: Ask them to go to their seats. ... (/nz‘errupz‘/ons)... It is only after they
go to their seats. .. (/m‘erru,oz‘/ons)... They have to go back to their seats.
..(Interruptions )... They have to go to their seats. ...(Interruptions)...
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SHRIMATI P.T. USHA: Such a restrictive policy has led numerous sports persons to
either halt their sports career or withdraw from active sports, despite having the
potential to excel in sports. ... ( /nz‘erru,oz‘/ons)...

MR. CHAIRMAN: | hereby name, J& RIT B B &7 ...(RLM)... ISV ... )...
SHRIMATI P.T. USHA: | would like to draw your attention... ... (/nterrupt/ons)...

MR. CHAIRMAN: | will take it up. First you go to your seats. .. (/m‘errupz‘/ons)... Go to
your seats first. ...(Interruptions)... First go to your seats. ...(Interruptions )... If you do
not go to your seats, | know how to deal with the situation. Go to your seats, go to
your seats. ...(Interruptions)... # g1 8T ?q:', ﬁﬁi’l ...(&9YT)... Hon. Members, | had
the occasion, and listen to me carefully. We did not work for five days. During those
five days, Rule 267 notices were given, not a single one was regarding farmers. Now,
there are crocodile tears. ... (/m‘errupz‘/ons)... No, not given. No, not given. | am aware
of it. ...(Interruptions)... You had not given. ...(Interruptions )... It is given only now. | will
allow Shri Pramod Tiwari after she concludes, Q%QI ..(AIYT)... | will allow after Shri
Dinesh Sharma. ...(Interruptions)... Shrimati P.T. Usha, please continue.

SHRIMATI P.T. USHA: Respected Chairman Sir, | want to express my gratitude to the
various Ministries, Public Sector Undertakings and Departments of the Central
Government for prioritising sports quota recruitment. .. (/nz‘erru,oz‘/ons)... It is
heartening to witness the support extended to our talented sports persons facilitating
their inclusion in various Government organisations.

MR. CHAIRMAN: Noj; | will not allow this. | will not allow you.

SHRIMATI P.T. USHA: While acknowledging the possible steps taken, | would like to
draw your attention to a critical matter that requires consideration for continued
benefit of sports persons recruited through the sports quota. ... (/nz‘errupz‘/ons)... The
existing policy outlined in DoPT Office Order dated 16.07.1985, restricting Special
Casual Leave to thirty days appears to be inadequate for proper training and
development for these athletes.

Such a restricted policy has led numerous sportspersons to either halt their
sports career, or, withdraw from sports despite having potential to excel in sports. |
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would like to draw your attention to the special policy implemented by the Indian
Railways which recognizes the need for continued training and development of
sportspersons. The Indian Railways offer Special Casual Leaves and incentives, such
as, cash awards, out-of-turn promotions, and increments to meritorious athletes to
boost their morale. | propose that the DoPT order, dated 16/07/1980 be suitably
amended.

MR. CHAIRMAN: The following hon. Members associated themselves with the
matter raised by the hon. Member, Shrimati P.T. Usha: Dr. John Brittas (Kerala),
Shri Jose K. Mani (Kerala), Shri Niranjan Bishi (Odisha), Dr. Kanimozhi NVN Somu
(Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu), and Shri Dhananjay
Bhimrao Mahadik (Maharashtra).

Need to address the Issues related to environmental protection

S1. fa=rer vt (STR U=w): A AHIURT HEIGd, G UITaRO1 HRET0 ¥ S e bl
G P FHE FOT DI AT UGTT B b fog § SATYDhT AR &<h Bl §l ABIGY,
gl & ST Dl 1Y I b oY STel, a1 SR qATIRUT DT HRETUT I AT D
S| gAH H B9 U HHY ¥ SR W8 &, ST8l JITaR0l I 9 4R Hdhe I 8l V8 Bl
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